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Record of Proceedings

The representative of the petitioner submitted that the instant petition is filed for
determination of tariff for 5 assets covered under project—“Expansion/ Upgradation of
SCADA/EMS System of SLDCs of Eastern Region”. He submitted that there is a
time over-run of 735 days in case of Assets | to IV and 815 days in case of Asset V.
However, there is no cost over-run in case of the instant assets. The time over-run is
mainly due to delay in handing over of the building by the concerned STUs. The time
over-run is not attributable to it and hence it may be condoned.

2. The Commission reserved order in the matter.
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